| TEM NO. 51 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (Crl.) No(s). 10915/2015
STATE OF U. P Petitioner(s)

VERSUS

MAHESH CHANDRA AND ANR. Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 15/11/2016 This petition was called on for hearing today.
For Petitioner(s) M. Archana Singh, Adv.

M. Abhi sth Kumar, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
The of fice report i ndi cates t hat al t hough by order dat ed
3.10. 2016 of this Court four weeks time as | ast chance was gi ven

to the Learned Counsel for the petitioner to conply with the terns

of t he or der dat ed 23.8. 2016 of this Court, yet he has not done
t he needf ul within t he period sti pul at ed in t he or der. Vi ewed in
that context, the matter shall be processed for listing before the

Honé&#39; bl e Judge in Chanber s for further future directions. Awai t
orders. List thereafter.

(MV RAMESH)
Regi strar



